
S067 Pa.pers Laid MARCH 11, 1966 Release of Member 011 s968 
Pa.f'o!e 
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1C0unts. [Placed in Ubt"a.1'II. 
See' No. LT-5746/66]. 

(4) Block Accounta (including 
Capital Statements compris-
ing the Loan Accounts), 
Balance Sheeta a'nd Profit and 
Loss Accounts, Railways, for 
1964-65 [Placed in Lib,.a.'1/, 
See No. LT-5747/66]. 

RzI'oRT OF SA.LT DEPARTMENT FOR 
1964-65 ETC. 

The Minister or State In the Minis-
try of Industry (Shri Blbudbendra 
MiIIra): Sir, on behalf of Shri D 
Sanjivayya, I lay on the Table a COpy' 

. each of the followrng papers: 

(1) Report of the Salt Depart-
men t for the year 1964-65. 
[Placed in Library, See No. 
LT-5748/66]. 

(2) (i) Annual Report of the 
Hindustan Photo Films Manu-
facturing Company Limited, 
Ootacamund, for the year 
1964-65 along with the 
Audited Accounts and com-
ments of the Comptroller and 
Auditor General thereon, 
under sub-section (1) of sec-
tion 619A of the Companies 
Act, 1956. 

{iil Review by the Government 
on the working of the above 
Company. [PlcICed in Lib-
rarl/. See No. LT-5749/661. 

(3) (i) Annual Report of the 
Travancore Titanium Pro-
ducts Limited, Trivandrum, 
for the year ending 31st 
December, 1964 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon, 
under sub-section (3) of sec-
tion 619A of the Companies 
Act, 1956 read with clause 
(c)(iv) of the ProclamatIon 
dated the 24th March, 1965, 
Issued by the Vice-President, 

discharging the functions 01 

the President, in relation to 
the State of Kerala. 

(II) Review by the Government 
of Kerala on the working of 
the above company. [Placed 
in LibTary. See No. LT-57501 
66]. 

MEMORANDUM AND ARTICLES OF Asso-
CIATION OF HINDUSTAN ZINc Pm:-

VATE LTD., UDAIPUR AND AN-
NUAL REPORT OF SINGA-

RENI COLLIERIES COMPANY 
LIMITED, KO'M'AGUDEM 

COLLIERIES AND ITS 
REVIEW BY 

GoVERNMENT 

The Deputy Minister In the Minis-
try Of Mines and Metals (Shn Mehdi): 
On behalf of Shri S. K. Dey, I lay on 
the Table a copy each of the follow-
ing papers: 

(I) Memorandwn and Articles 
of Association of the Hindu-
stan Zinc Private Limited, 
Udaipur, [Placed in Libraf'Y. 
See No. LT-5751/66]. 

(2) (i) Annual Report of the 
Singareni Collieries Company 
Limited, Kottagudem Collie-
ries (Andhra Pradesh) for the 
year 1964-65 along with the 
Audited Adcounta and the 
comments of the Comptroller 
and Auditor General there-
on, under sub-section (I) of 
section 619 of the Companies 
Act, 1956. 

(ii) Review by the Government 
on the wurking of the above 
Company. [Placed in Llb-
ra'1/. See No. LT-5752/8&]. 

13.27 h1'II. 

RELEASE ON PAROLE OF MEMBER 
(Shri ADaDda Namblar) 

Mr. Speaker: 1 have to inform the 
House that I have received the follow-
ing communication, dated the 8th 
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March, 1966 from the Superintendent, 
Central Jail, Cuddalore: 

"I have the honour to inform 
you that Shri Ananda Nambiar, 
Member, Lok Sa'bha, was realsed 
on parole on the 7th March, 1966, 
tor a period of one month." 

Shrl Sezhiyan (Perambalur): 
want to know whether any conditiol1.!l 
have been put on him. 

Mr. Speaker: 1 am told, the condi-
tiol1.!l have also been received. He can 
see if he wants. 

11.18 hr.!. 

COMMI'l"l'EE ON PUBLIC 
UNDERTAKINGS 

MINUTES 

Shri D. N. Tiwary (Gopalganj): 
lay on the Table a copy of the Minutes 
of Sittings of the Committee an 
Public Undertakings relating to 
Thirteenth Report on the Manage-
ment and Administration of Public 
Undertakings (Planning of Projects). 

Mr. Speaker: The statement by the 
Leader of the House. 

Shri Satya Narayan Sinha. 

13.29 hr.!. 

BUSINESS OF THE HOUSE 

The Minister of Parliamentary 
Affairs and Communications (Shrl 
Satya Narayan Sinha): With your 
pennission, Sir, I rise to announce 
that Government Business in this 
House for the week commencing 14th 
March, 1966 will consist of: 

(1) Further discussion on the 
General Budget for 1966-67. 

(2) Submission to the vote of the 
House of Demands on 
Account (General) for 1966-
67. 

(3) Discussion and voting on the 
Supplementary Demands for' 
Grants (General) for 1965-66. 

(4) Consideration and passing of 
the Armed Forces (Special 
Powers) Amendment Bill. 
1966 .. 

(5) Discussion and voting on: 

Demands for Grants (Railways) 
for 1966-67. 

Supplementary Demands for 
Grants (Railways) for 
1965-66. 

Shrl D. C. Sharma (Gurdaspur) ~ 
How can you find time for a II these' 
things? 

Mr. Speaker: Whatever we can. 
finish, we will finish; the others will 
be carried forward. 

Sh,j Sezhlyan (Perambalur): On. 
24th February, 1966, in the COurse of 
reply to Starred Question No. 180 and 
supplementaries thereon regarding 
the raid On astrologer's house, the 
han. Leader of the House was pleased 
to intervene and say: 

"The reply of the Government 
is not yet over and I think some 
explanation about that must be 
given on behalf of the Govern-
ment or by the Minister concern-
ed." 

More than three weeks have passed, 
but no statement has come forward" 
either from the Government or from 
the Minister. 1 want to know from 
the Leader of the Hause whether this 
statement will be made next week. 

Mr. Speaker: What Was the sub-
ject? 

Shrl Sezhlyan: It was about the 
raid On the astrologer's house. So· 
many supplementary questions were 
put and the Leader of the House said 
that a statement would be made by 
the Government or by the Minister. 




